2189 P, nation by
The House re-assembled after lunch at wo of
the chick, THE VICE-CHAIRMAN (SHRI AKBAR
AHKUAN) i n the Chair.

RE PERSONAL EXPLANATION BY
PROF. SAIYID NURUL HASAN

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Mr. Hasan.

PROF. SAIYID NURUL HASAN
(Nominated) Sir, in the course of his
speech is bate on the Rabat Con-
ferencr. Shri Rajnarain stated on 27th
November, 1969, that in 1940 1 and
another person prepared a statement saying
that Gandhiji was an agent of the British
and further that we appended the name
of Shri Rajnarain to this statement in an

unauthorised  manner. [  categorically
deny that 1 was a party to any statement
which ca dijiasa K
agent aii'l ore, the question of my
lunula apj (he name of Shri Raj-

narain in an unauthorised manner does not
arise.
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THE VICE-CHAIRMAN SHRI
AKBAR ALI KHAN) : No, no, we are not
going into that. [ have noted your objection.
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THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : I have listened to your
objection. Your objections is noted.
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THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : That is why I have given you an

|opportunity to raise your objection.

THE VICE-CHAIRMAN  (SHRI
‘ st TrEAIT@er ;- A1 ZW * ATT
afar &)

AKBAR ALI KHAN) : He has shown me

|his statement, I had given him

Now, you had not shown your statement.
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THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Well. Thgiven
youan opportunity.
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THE
AKBAR ALI K HAN) :

VICE-CHAIRMAN (SHRI
Mr. Kulkarui.
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SHRI A. G. KULKARNI (Maha-
rashtra) Mr. rice-Chairman, Sir...
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SHRI A. G. K JLKARNI : I am talking
on Rabat. Yot are talking on rubbish. That
is the difft ence.
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SHRI A. G. KULKARNI : Mr. Vice-
Chairman, .
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t MOTION RE STATEMENT ON
INDIA'S PARTICIPATION IN THE
ISLAMIC CONFERENCE AT RABAT
—conid.

SHRI A. G. KULKARNI (Maharashtra) :
Sir. this Rabat affair is a matter of great
concern to us. Nobody will agree that this
country has gained anything whatsoever by
way of its image or prestige being hightened
in West Asia because of this Rabat affair.
But at the same time, Mr. Vice-Chairman, I
want to say that I do not agree with the
policy and pattern of the Opposition parties,
particularly the reactionary political parties,
in taking the Rabat affair on a religious
plane and saying that it will damage this
Government's image either in Parliament or
in the country. I am totally opposed to the
Rabat affair being looked at in that pers-
pective. Mr. Vice-Chairman, I have got my
own reservations on the Rabat affair, but I
do support the Government when the
Opposition and reactionary parties are trying
to malign th bring down the Government OJI
this very. affair.

SHRI MULKA GOVINDA REDDY :
Do not speak on the Opposi > ts of
the e

SHRI A. G. KL'LKARNI : I am a
to the merits. But be! og to the
Is, let mo speak my ovs-n mind. Iam
not going to toe the line you wan;.

Mr. Vice-Chairman, about this Rabat
affair, 1 may draw the attention of the
Government to another aspect which is the
need for a complete re-appraisal of the West
Asia policy followed by the Government of
India. The Government of India, after the
Rabat incident, has taken certain measures
to show I disapproval to the Arab and West
Asian countries—by Mr. Dinesh Singh by
recalling our representatives, Charge
d'Affaires, from two or three countries and
by Mr. Bliagat, cancelling his proposed trip
to Teheran. But what I say is that this much
is not enough. This type of mild disapproval
will not set right the Government's approach
towards the West Asian com,tries. The Arab
countries al.so must try to understand (he
Government of India's anxieties. We are
very happy, Sir, that our policy on West
Asia will not be an ad hoc policy, but we
must now, identify what our long-term and
short-term interests are in West Asia. In this
connection, I was very happy to note in the
statement made by the foreign



